Annexure-2
Name of the corporate debtor: Vantage Spinners Private Limited; Date of commencement of CIRP: 05-04-2022; List of creditors as
on: 26-04-2022...

List of unsecured financial creditors belonging to any class of creditors

(Amount in %)

SL[ Name Details of| Details of claim admitted Amount of| Amount of| Amount of Amount of |Remarks
NoJ of claim received contingent any claim not a| claim und | if any
creditor] Date of [Amount|{Amount | Nature | Amount [Whether| % of votingl  claim mutual dmitted | er verifica
receipt |claimed|of claim |of claim | covered | related share in dues, that tion
admitted by party? CoC may be
guarantee set-off




Annexure — 3

Name of the corporate debtor: Vantage Spinners Private Limited; Date of commencement of CIRP: 05-04-2022; List of creditors as on: 26-

04-2022

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in )

Sl.| Name Details of claim Details of claim admitted Amount [Amount| Amount [Amount|Remarks
No.| of receive d of of any | of claim |of claim| | if any
creditor contingen | mutual| . | under
Date| Amount clai | Amount of |Nature| Amount | Amount [Whether| % t claim | dues, admitted verifica-
of claim of | covered | covered | related |voting that tion
rec admitted | claim | by by party? share may be
eipt Security uarantee in set-off
p interest 8 CoC
State 20- |374211196.81(374211196.81 159826680{19000000 [No 26.69
bank of [04-
India 2022
Union 21- 1679296258.29(669621758 249276456(934534 |No 47.76 9674500
bank of [04-
India 2022




Annexure — 4

Name of the corporate debtor: Vantage Spinners Private Limited; Date of commencement of CIRP: 05-04-2022; List of creditors as on: 26-

04-2022...

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in )

SI. | Name Details of Details of claim admitted Amount Amount | Amount Amount |Remarks,
No. | of claim received of of any |of claim | of claim if any
creditor [ pate [Amount [Amount |Nature | Amount |Whether | % of |contingen (;rllllel:utaliat not under
of claimed | of claim |of covered | pelated | Voting | tclaim ’ b admitted | verification
; may be
receipt admitted | claim by party? share in y
guarantee CoC set-off




Name of the corporate debtor: Vantage Spinners Private Limited; Date of commencement of CIRP:

Annexure — 5

05-04-2022; List of creditors as on: 26-

04-2022...
List of operational creditors (Workmen)
(Amount in%)
SI. Name of Name |Details of claim Details of claim admitted | Amount Amount | Amount of |Amount | Remarks,
No. | authorised of received of of any | claim of if any
repr(.asentatlve, Work I"hate  [Amount [Amount |Nature |Whether | % voting |contingen n&“te‘;al under claim
if any man 1 ¢ claimed |of claim of [related share i_n t claim tha;l > | verification | nota
receipt admitte | claim |party? CoC, if ma dmitted
d applicable y
be set-

off




Annexure — 6

Name of the corporate debtor: Vantage Spinners Private Limited; Date of commencement of CIRP: 05-04-2022; List of creditors as on: 26-

04-2022...

List of operational creditors (Employees)

(Amount in%)

SI{ Name of Name Details of Details of claim admitted Amount off Amount | Amount [Amount of Remarks,
No.lauthorised of claim received contingent ofany | of claim | claim not [if any
representative,el(l:p:e Date |[Amount [Amount of| Nature |Whether % of claim (Iinutuillln under admitted
. - . ues .
if any y of claimed | claim of related |Vvoting shar at m’ ay verifica
receipt admitted | claim | party? | € mi?oC, be set- | tion
off

applicable




